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Protest against piracy by film industry 

2105. SHRI AKHILESH DAS: 
SHRIMATI VEENA VERMA: 
SHRI RAJUBHAI A. PARMAR: 

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Government's attention was 
drawn to a day long strike observed by the film 
industry on August 18, 1998 to protest against 
Government's failure to curb music and movie 
piracy; 

(b) if so, the precise reasons assigned by 
the industry for such a strike, indicating the 
nature and extent of alleged piracy; and 

(c) Government's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI MUKHTAR 
NAQVI): (a) and (b) It has been ascertained 
from the Film Federation of India that the film 
industry in Mumbai observed a one day strike 
on 18-8-98 to protest against rampant cable 
and other piracy. It has been stated that the 
uncontrolled growth and expansion cable/TV 
network is said to have resulted in the closing 
down of a number of theatres. Cable rights, 
generally exercisable after six months of 
theatrical release are illegally exercised 
simultaneously with the theatrical release. 

(c) The enforcement of the provisions of 
the Copyright Act, 1957 is the responsibility 
of the Police and the Home Departments of 
the State Governments who have special 
powers under Section 64 of the Act. Copyright 
Enforcement Cells have been set up in most of 
the States/Union territories headed by a senior 
police officer, to deal with such matters. 
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High power T.V. Transmitter for 

Warangal 

2107. DR. D. VENKATESHWAR RAO: 
SHRI       YERRA    NARAYANA 
SWAMY: 

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Government propose to instal 
high power T.V. transmitter for Warangal in 
Andhra Pradesh; 

(b) if so, the details thereof; and 

(c) when it is likely to start operation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI MUKHTAR 
NAQVI): (a) Yes, Sir. 

(b) and (c) Scheme for the establishment 
of a 10 KW HPT at Warangal is, at present 
under implementation. Project is likely to be 
completed during 2000-2001, subject to timely 
completion of tower and civil works, 
construction of approach road to transmitter 

 


